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“TEACHER EDUCATION”

*322. Surt M. VALIULLA (ON BE-

HALF OF MouLANA M. Farugl): Will
the Minister of FEDUCATION 4ND
SciENTIFIC RESEARCH be please to
state:

(a) the present number of subscri-
bers to the monthly journal “Te#cher
Education”; and

(b) the present monthly aerage
income from this Journal. [

THE MINISTER or STATE IN THE
MINISTRY ofr EDUCATION aND
SCIENTIFIC RESEARCH (Dr. X. L.
SHRIMALI): (a) 780.

(b)Y It is estimated at Rs. 216

m.
SHrR1 M. VALIULLA: How ﬁnany
are published, Sir?

Dr. K. L. SHRIMALI: Ido not'j!lave
the actual number of publications.

Dr. RAGHUBIR SINH: Ma 1
know, Sir, whether this journal is run-
ning at a loss?

Dr. K. L. SHRIMALI:

Yes, Sir.
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Dr. RAGHUBIR SINH: May I 4now,
Sir, how much loss is incurred gvery
yeatr? J

Dr. K. L. SHRIMALI: Sir, the cost
of printing each issue of the Journal
is about Rs. 660, and the annual
expenditure is about Rs. 9,120 includ-
ing posting charges, And it is estimat-
ed that Rs. 2,590 will be the annual
income.

Dr. RAGHUBIR SINH: M 1
know, Sir, whether the Goven%ent
does think of modifying something in
this respect by way of economiep?

Dr. K. L. SHRIMALI: No, Sir. The
Government do not propose to ¢ffect
economies on such items.

Mr.
over.

CHAIRMAN: Questions | are
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SHORT NOTICE QUESTION AND
ANSWER

Pakistant FOREIGN MINISTER'S STATE-
MENT ABOUT THE LANDING OF Rus-
SIAN PrLANES IN KASHMIR

6. SHRTI AWADHESHWAR PRASAD
SINHA: Will the PRiMe MINISTER be
pleased to state: .

(a) whether Government’s attention
has been drawn to a statement report-
ed to have been made by Mr. Feroz
Khan Noon, Foreign Minister of Pak-
istan, in answer to a question in the
Pakistan National Assembly that “Rus-
sian planes are known to have been
landing in Kashmir and the whole of
India can be considered a Russian
base”;

\

(b) whether there is any basis for
the allegations made; and

(c) if the answer to part (b) above

'be in the negative, what steps Gov-

ernment have taken to counter
allegations?

the

Tae PRIME MINISTER AND THE
MINISTER or EXTERNAL AFFAIRS
(SHRI JAWAHARLAL NEHRU): (a) Gov-
ernment’s attention has been drawn to
certain press reports of the statement.

(b) There is not an iota of truth
in the allegations made and it is sur~
prising that the Foreign Minister of

Pakistan should make statements
which have no basis whatever. The
statement that “Russian planes are

known to have been landing in Kash-
mir” i1s completely untrue. No Rus-
sian plane has landed there except
when the Soviet leaders, Mr. Khru-
shchev and Mr. Bulganin and iheir
party visited Srinagar during their
visit to India in 1955. They went there
on their own aircraft Ilyushin 14.

The statement that the whole of
India can be considered a “Russian
base” is so fantastic and perverse that
it is difficult to imagine that even
the Foreign Minister of Pakistan
believes in it.
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(c) We have contradicted these
allegations publicly and are bringing
this also to the notice of the Pakistan
High Commission.

SRt AWADHESHWAR PRASAD
SINHA: Is it a fact, Sir, that due to
her commitments concerning S.E.A.T.O.
and other military aid deals, Pakistan
has been allowing the landing of mili-
tary planes and also the use of her
air bases to the foreign countries con-
cerned?

Mgr. CHAIRMAN: That question
does not arise from this. You were
asking about the Foreign Minister’s
statement, and now you are asking
whether it is a fact that Pakistan is
being used .. .. ..

Surt AWADHESHWAR PRASAD
SINHA: May I know, Sir, whether
these false allegations against India
are deliberately made to hide Pakis-
tan’s own plight in this respect?

Sart JAWAHARLAL  NEHRU:
Either they are deliberately made or it
is due to hallucinations.

Mgr. CHAIRMAN: The question
hour is over.

WRITTEN ANSWERS TO
QUESTIONS

INCOME-TAX APPEALS

%#312. SErt B, C. NANJUNDAIYA:
Will the Minister of FINANCE be
pleased to state:

(a) the number of income-tax
appeals which are at present pending
before the Appellate Assistant Com-
missioners;

(b) the amount of income-tax
which is locked up in arrears on
account of these appeals; and

(c) the number of such appeals
which are more than one year old?

Tee DEPUTY MINISTER oF
FINANCE (SHrr B. R. BracaT): (a)
The number of appeals pending with
the Appellate Assistant Commissioners
on 1st July 1957 was 1,03,587.
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(b) The amount of income-tax lock-
ed up in these appeals was Rs.
34,38,52,000.

(¢) Out of 1,03,587 appeals pending
on 1st July 1957, 30,851 appeals were
more than one year old.

AMOUNT SPENT ON THE EDUCATION OF
ANGLO-INDIANS

*#319. Surr B. C. NANJUNDAIYA:
Will the Minister of EDUCATION AND
ScieNTIFIC RESEARCH be pleased to
state the amount spent by Government
for the education of Anglo-Indians
during the years 1955-56 and 1956-57?

THE MINISTER or STATE IN THE
MINISTRY or EDUCATION AND
SCIENTIFIC RESEARCH (Dr. K. L.
SHRIMALI): A statement is laid on the
Table of the House.

STATEMENT

The Government of India have spent
the following amounts in the shape of
grants-in-aid for the education of
Anglo-Indians during the years 1955-
56 and 1956-57.

Inter-State  Dr. Graham’s
Board for Homes
Year Anglo Kalimpong
Indian
Education
L

1955-56 4,282 9,000
1956-57 3,483 8,100

2. There are some Railway Anglo-
Indian schools also but it is not possi-
ble to fu nish the information in
regard to the amount spent by the
Railways on the education of Anglo-
Indians, since the Railways do not
keep any statistics of expenditure on
the education of Anglo-Indian child-
ren separately. It is also not feasible
to apportion expenditure on the Rail-
way schools ‘as between communities.

MEETINGS OF THE CENTRAL ADVISORY
BoarDp FOR TRIBAL WELFARE

*327. Surr R. THANHLIRA: Will
the Minister of HoME AFFAIRS be
pleased to state:

'



